| TEM NO. 97 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C No(s). 1132/2016
TARGH V AHVAD @ MOHAMVAD TALHA Petitioner(s)

VERSUS

MANJAR ABBAS & ORS. Respondent ( s)
Date : 30/03/2016 This petition was called on for hearing today.
For Petitioner(s)

M. Sanjay Kumar Singh, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

Awai t t he return of t he service of notice al r eady i ssued
all the respondents.
List the matter again on 12.05. 2016.
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